
 407.0  Resignation  by  Members

 (Sh.  V.  Krishna  Rao]

 The  land  reform  act  was  implemented
 very  efficiently  in  the  state  when  late  De-

 varaje  Urs  was  the  Chief  Minister.  Even  in
 West  Bengal  this  act  has  not  been  imple-
 mented  properly.  The  CPM  and  CPI  mem-
 bers  from  West  Bengal  boast  a  lot  but  they
 could  not  implement  act  in  their  own  State.
 The  husband  who  does  not  like  the  food
 finds  stone  in  the  butter.  Similarly  these
 members  and  their  friends  found  something
 in  the  C&AG  report  and  started  shouting  to
 us.  Finally  they  ran  away  without  facing  the

 parliament.  They  did  not  have  the  guts  to

 participate  in  the  debate  regarding  the  C&AG

 report.

 The  people  of  Karnataka  are  looking  at
 us.  They  need  our  help.  Especially  the  poor,
 down  trodden,  harijans  and  Girijans  are

 completely  depending  on  us  for  help.  They
 do  not  forget  how  the  Janata  government
 deceived  them.  They  are  badly  in  need  of  our

 help.  The  Centre  has  to  come  forward  for
 their  assistance.  The  people  of  Karnataka
 want  an  able  and  efficient  government.  Now
 it  is  the  responsibility  of  our  hon'ble  govern-
 ment  of  India  to  provide  responsive  and  a

 responsible  leadership  to  the  state  of  Karna-
 taka.

 |  hope  and  trust  that  our  honourable
 Prime  Minister  would  take  necessary  steps
 in  this  direction  and  put  the  state  administra-
 tion  on  the  right  track.  |  request  the  hon’ble
 Minister  of  finance  to  allocate  more  funds  to
 Karnataka  and  to  complete  all  the  pending
 projects  in  the  State.  |  आ  sure  that  peace
 loving  people  of  Karnataka  would  bring  us
 back  to  power.  |  a  confident  that  all  sec-
 tions  of  people  in  the  State  and  in  the  whole
 country  would  live  happily.
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 Sir,  {thank  you  for  allowing  me  to  speak
 on  this  vital  subject  and  with  these  words  |
 conclude  my  speech.

 *SHRI  ७.  5  BASAVARAJU  (Tumkur):
 Mr.  Chairman,  Sir,  |  rise  to  support  the  Budget
 presented  by  the  Hon.  Minister  for  the  State
 of  Karnataka  for  1989-30.  Several  Hon.
 Members  have  already  explained  the  mis-
 rule  of  the  Janata  Government.  Value  based

 politics  was  the  main  promise  of  the  Janata

 Party  before  coming  to  power.  But,  what  had

 happened  to  the  value  based  politics  of  the
 Janata  party?  The  people  of  Karnataka  have
 suffered  a  lot  for  the  last  six  years  under  the

 corrupt  rule  of  the  Janata  Party  Government.

 [English]

 MR.  CHAIRMAN:  You  can  continue  your
 speech  next  time.

 17.59  1/2  hrs.

 RESIGNATION  BY  MEMBER

 [English]

 MR.  CHAIRMAN:  |  have  to  inform  the
 House  that  the  Speaker  has  received  today
 a  letter  from  Shri  Anadi  Charan  Das  resign-
 ing  his  seat  in  Lok  Sabha.  The  Speaker  has
 accepted  his  resignation  with  immediate
 effect.

 The  House  stands  adjourned  to  re-
 assemble  tomorrow  at  11.00  a.m.

 18.00  hrs.

 The  Lok  Sabha  then  acjourned  till  Eleven
 of  the  Clock  on  Friday,  August  4,  1989/

 Sravana  13,  1911  (Saka).

 ।
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